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Shri ML M. D u : A rough estimate 
was made lor the pilot plant Hie 
cost of erecting the plant was esti
mated at about Rs. 8 lakhs and the 
recurring cost was estimated at 
Rs. 1-8 lakhs.

Shri Radha Raman; On a point 
of information. The Law Minister 
was not available and therefore the 
first question could not be answered. 
Will it be taken up as soon as he 
comes?

Mr. Speaker: Certainly, as soon as 
he comes, I will call the question.

Shri Tyagl: It is unprecedented
that a question is postponed because 
the Treasury Bench representative 
is not there. The convention is that 
if a Minister is delayed, he passes on 
his questions to some other Minister 
to answer.

An. Hon. Member:
Deputy Minister?

What about the

Mr. Speaker: Both are absent.
Very well; the House notes it. Next 
question. Shri Gajendra Prasad 
Sinha. The Member is absent. Shri 
Rameshwar Tantia.

Dr. Ram Subhag Singh: 
name is mine.

The next

Mr. Speaker: Shri Tantia’s name
is earlier.

Dr. Ram Sabhag Singh* You may 
please read it carefully.

Mr. Speaker: Shri Tantia’s name
is added here.

Dr. Ram Sabhag Singh: It can be 
added at the end.

Mr. Speaker: Yes, but in my copy 
it is added in the beginning. I shall 
make enquiries as to how it happen
ed. All right, 1 will call both Dr. 
Ram Subhag Sintfh and Shri Tantia.

Loan from Japan
+

'D r. Ram Sttbhag Singh:
Shri Gajendra Fraaad Siafca: 
Shri N. R. Munisamy:
Shri Raghunaih 8ingh:
Shri Hem Raj:
Shri Padam Devt 

*242. j  shri Jhunjhunwala:
Shri Siddananjappa:
Shri D. C. Sharma:
Shri Shobha Rani:
Shri Hem Rama:
Shri Ansar:

k Shri Naushir BharutAfk:
Will the Minister o f finance be

pleased to state:
(a) whether Government have 

received any offer from the Govern
ment of Japan for a 18,000 million 
Yen loan;

(b) whether 
accepted;

the offer has been

(c) if so, what are its terms and 
conditions; and

(d) the purposes for which it will 
be utilised?

Th|e Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) to (d). A
copy of a joint communique regard
ing Yen credit from Japan, issued 
on 4th February 1958 is laid on the 
Table. [See Appendix II, annexure 
No. 20].

Dr. Ram Subhag Singh: May I
know when the amount will start 
coming to India?

Shri B. R. Bhagat: We sent a dele
gation; they have been able to nego
tiate the details of the credit and a 
communique was issued on the 4th 
February. The terms of the loan are 
that within three years, the entire 
loan will come. But actually when it 
will start coming it is difficult to say; 
it may start shortly.

Dr. Ram Subhag Singh: Does it 
mean that there is no other informa
tion except that which caifie out in 
the communique?
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Shri B. R. Bhagat: What informa
tion does the hon. Member want? 
Whatever information is here, I am 
prepared to give.

Shri Rameshwar Tantla toss—

Mr. Speaker: You have been 
authorised?

Shri Rameshwar Tantla.: Yes.
Mr. Speaker: I will not call you 

now. Shri Tyagi.
Shri Tyagi: May I know the total 

amount of indebtedness which the 
Government have agreed to incur this 
year?

Shri B. R. Bhagat: This credit is 
from Japan. As for the total indebted
ness that the Government have incur
red, I want separate notice.

Shrimat! Tarkeshwari Slnha: To my
knowledge, I think the interest rate 
that is going to be charged on this 
loan is much lower than the interest- 
rates charged by the World Bank and 
other agencies. It is also lower than 
the interest-rate charged by Japan 
itself in the internal market. In view 
of this fact, may I know whether India 
is going to give certain concessions 
under the GATT or under the trade 
agreement, because of this concession 
granted to India?

Shri B. R. Bhagat: The interest- 
rate charged on this credit is depen
dent on the rate charged by the World 
Bank. It is neither lower nor higher. 
It just corresponds with that. That is 
one of the terms of the agreement. 
As for the other question, that does 
not arise from this.

Shri Hem Baraa: In the case of our 
Government's inability to pay in 
Japanese currency, is it a fact that 
Japan is prepared to accept payment 
in sterling pounds?

Shri B. R. Bhagat: It is a Yen
credit to be paid in Yen. So far as 
the foreign exchange is concerned, it 
does not make any difference, because 
ultimately it is accountable to us, 
whether it is in sterling, yen or any 
other currency.
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Shri D. C. Sharma: In the state
ment a long list of goods is given. 
May I know if any priority has been 
settled with regard to the purchase 
of these goods or they are going to 
be ordered at one and the same time?
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Shri B. R. Bfcagat: Priorities are 
determined by the Second Five Year 
Plan. Mainly, they are capital goods 
which will go towards the implemen
tation of the core of the Plan and 
the names mentioned are those which 
go into the core of the Plan.

Dr. Ram Subhag Singh: Part (d)
of question is concerned with the 
utilisation of the loan. May I know 
whether some part of the loan is 
also going to be used for purchasing 
a teleprinter which can transmit 
messages in both Hindi and English?

Shri B. R. Bhagat: I do not know. 
In the general list, broadly, the pro
jects would be transmission, dam 
consruction, coal mining, railway 
equipment, caustic soda plants and 
others. I do not think teleprinter 
comes in there.

Shri N. R. Munteamy: May I know 
whether this loan credit is to be used 
—a portion of it—with respect to the 
earlier commitment made by the Gov
ernment of India in getting certain 
capital goods for which they have al
ready placed orders and which are on 
the way? ’

Shri B. R. Bhagat: Orders where?
Shri N. R. Munisamy: In Japan.
Shri B. R. Bhagat: That would be 

used to purchase Japanese goods for 
these various projects. I do not know 
whether that would be for purchases 
which have already been committed 
or not; 1 am not in a position to say.

Shri Dasappa: In view of the fact 
that this loan would be mado avail
able to us for purchases to be made 
in Japan, may I know whether the 
Government will be able to place all 
the orders so as to take advantage 
of this loan within the period men
tioned, three years?

Shri B. R. Bhagat: Certainly; that 
is our intention.

Shri Tangamani: May I know whe
ther this is a simple loan or any 
condition has been put that we have

to buy Japanese machinery against 
this loan?-,

Shri B. R. Bhagat: It is a very
simple loan. The condition is that 
we will buy Japanese goods.

Mr. Speaker: Next question.
Shri Raghunaih Singh: The Law

Minister is here.

Mr. Speaker: I am also able to
see the Law Minister here. There 
is no harm if the Law Minister waits 
for some time. Next question.

interim Relief to Employees of' Union 
Territories’ Administrations

•244. Shri L. Achaw Singh: Will
the Minister of Finance be pleased to 
refer to the reply given to Unstarred 
Question No. 2090 on the 20th Decem
ber, 1957 and state whether Govern
ment employee's under the different 
Union Territories’ Administrations 
have been granted the interim relief 
of Rs. 5 p.m. available to the Central 
Government employees under the 
recommendations of the Pay Commis
sion?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): Employees of
the Union Territories’ Administra
tions who are in receipt of dearness 
allowance at Central Government 
rates have been allowed the interim 
relief of Rs. 5/-.

Other employees whose scale of 
dearness allowance is based on that 
admissible to employees of neigh
bouring State Governments have not 
been granted the interim relief.

Shri L. Achaw Singh: Am I to
understand that the Government em
ployees in the Union Territories’ Ad
ministrations will not be entitled to 
the interim relief of Rs. 5/- which 
has been recommended by the Pay 
Commission?

Shri Bv R. Bhagat: I said that this 
interim relief, according to the Pay 
Commission’s clarification that we




